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MATTERS UNDERRULE377

(1) Need to set up an Electronic Tele-
phone Exchange at Bliaspur in Madhya
Pradesh

[Transiaton)

SHRIKHELANRAMJANGDE (Vilas pur)
Mr Deputy Speaker Sir, the telephone system
inmyconsituency Vilaspur (Madhya Pradesh)
isdeplorable Thesarea hasbeendevelopingas
anindustnal area Butsince the equipmentin
telephone exchange s outdated thetelephone
subscnbers have beenfacing alot of difficulty
STDtacidtyhasn'tbeenprovidedsofarinsuch
important cihies hke Mugail Katoraa Shakti
Ajgiretc dueto which most of the time tele-
phone lines are not available in these cities
Telephones proposed tobe providedto Cram
panchayats have notbeen installedsofar

There fore, | wouldurge upontheCentral
Govemmenttoequipalithetelephoneexchanges
in Vilaspur with modem facilities at an early
date

(ii)NeettosettieMaharashtra-Kamataka
border cispute early

Uncollectad/notfor publication

SHRIRAMKAPSE (Thane) Theissue of
maharashtra-Kamataka border exists since
States reorganisation in 1956 and it has been
raisadalmostevery yearinthe Housetoformthe
attention of Governemnt The people of the
border areas had organised peaceful' Dhama
and“Hunger stnke”m Maharashtra and Delh
fromtmetotme Unfortunately, despite people
verdict unequivocally expressed throughthe
Assembly andlocal bodyelections sine 1957
the issue has remamad unresoived Theseelec-
tions were fought onthe question ot seltingthe
dispute by treating village as a umt and by
tasking into account inguistic majorty geo
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graphical continuty Both the House of
maharashtra Legislature have passed resolu-
tionurgingupon the Union Govemmenttoscive

the dispute principles

I,therefore requestthe Central Govern-
mentto settlethe dispute early

(lil) Need to allot land to the people of
Tangia community settied in North and
South Gorkhpur region in Uttar Pradesh.

[Translaton)

SHRI PANKAJ CHOWDHARY
(Maharajgary) Mr Deputy Speeker Sir major
ity ofthe people in big county like India are those
who acquire proficiency intheir occupation as
aninhented gift and not by getting any formal
training These include the people of Tanyia
Community Thiscommunity has alwaysbeen
Iving in forests and besides doing cultivation
theywere engagedinplanting differenttypes of
trees Mostofthe areainMaharajgan)distnctin
Uttar Pradesh is covered by the forestandthe
people of Tangiacommunity have been livingin
forestsforalongtime Butnow the Government
hawingtakenthechargeto look aftertheforest
area has started evacuating them tfromthose
places These people neither have any other
occupation northey canengage inotheroccu
pationthan cultivation and planting irees Inthe
prevailingsituation they have been demanding
for at least in acre of land for each family for
cultvationinthe areathey are residing or some-
whereelse-beittheland of Gram Samajorthe
landatherthanthatcomes under ceiling-sothat
they canlive there permanently and earn their
Iivelihood | tnied to draw the attention of the
Govemmenttotherr difficulties several times
however no concrete measures have been
taken to solve their problems so far and the
problemremainsunresolyed

Therefore (wouldurgeuponthehon Min
isterof Environmentand Foreststhat Keeping
in view the gravity of the problems of these
people the Governemnt should takeimmediate



